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Title : Mr. Speaker made an observation regarding improper conduct on the part of some
members in the implementation of MPLAD Scheme.

MR. SPEAKER: Hon. Members, while an inquiry is being conducted with regard to
some serious allegations of improper conduct on the part of some hon. Members of Lok
Sabha in the matter of submitting questions for answer by the Government, it is a matter
of great concern that further allegations against five Members including one Member,
against whom an inquiry 1s already pending, have been made in a TV channel, Star News,
regarding alleged improper conduct in the implementation of MPLAD Scheme.

[ have discussed the matter with the leaders of different political parties in Lok
Sabha and there is an agreement that an inquiry should also be held with regard to the new
allegation which should be looked into with all the importance that it deserves.

The Members namely, Shri Alemao Churchill, Shri Faggan Singh Kulaste, Shri
Ramswaroop Koli, Shri Paras Nath Yadav and Shri Chandra Pratap Singh will be
requested to give their statements in the matter, and in the meantime, I am making a
personal request to all of them please not to attend the Session of the House until the

matter 1s looked 1nto and a decision is taken.

I shall discuss the matter further with the hon. Leaders so that we can decide upon

the form of inquiry and the composition of the Inquiry Committee.

... (Interruptions)
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MR. SPEAKER: Now, Q. No. 382.
... (Interruptions)

sft FoT PR MeTeT ARG, AU ofs ®s D A fhar S| .. (S1agr)

it TAVs UNTE TS 3ree Helgd, THUI ofe Bs W B A1eyl ... (L)

MR. SPEAKER: Please sit down. We are already under a cloud.
... (Interruptions)

MR. SPEAKER: You please go to your seat.
... (Interruptions)

MR. SPEAKER: Do not tarnish the name of this House further.
... (Interruptions)

MR. SPEAKER: I will allow some Members afterwards.
... (Interruptions)
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MR. SPEAKER: You are also doing that.
... (Interruptions)

MR. SPEAKER: All of you, who are interrupting me while I am on my legs, are also
tarnishing the image of the House.

... (Interruptions)
MR. SPEAKER: Do not tarnish the name of this House further.

... (Interruptions)
st sferama et erener wElGy, ® MW 987 SRR ® 2. (¥aum)
HTH FEIGT 1 AT 9S-93 A e | Uged AW AT A W S|

... (Fa4mE)

it SV TS ATST I[eAeT HEIGY, 3T 89 12 o 59 UX dlof+ &I Aihl Iyl . .. (R@Em)
el HElGd g9+ dlell ® {6 8\ vems; vl Do not force me, Shri Devendra Prasad Yadav.

... (Interruptions)

MR. SPEAKER: How do I regulate this House? We are already under a cloud.
Everybody is criticising us. An inquiry on allegations of misconduct is going on and we
cannot behave in a sensible manner and allow the House to be conducted properly by the

Speaker. You are disturbing the Speaker all the time.
... (Interruptions)

MR. SPEAKER: We are all conscious about our rights as a Member of Parliament but

not about our duties.

... (Interruptions)
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MR. SPEAKER: [ have requested them to go out. If they do not go out, we shall see.
They will not be able to take part in the Proceedings.

... (Interruptions)

MR. SPEAKER: I am very sorry that [ have to say these things. You are compelling me
to say these things.

Now, Q. No. 382 — Shrimati Sumitra Mahajan[lh1].
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